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JOINT INSPECTION REPORT
OF
M/S HARYANA ORGANICS (A UNIT OF GLOBUS
SPIRITS LIMITED) 4 KM CHULKANA ROAD,
SAMALKHA, DISTRICT-PANIPAT, HARYANA-132101
IN COMPLIANCE TO
HON’BLE NGT ORDER DATED 01.02.2024

IN THE MATTER
OF
ORIGINAL APPLICATION NO. 111/2024
RAMESH KUMAR VS HARYANA ORGANIC
(A UNIT OF GLOBUS SPIRITS LIMITED)

PREPARED BY JOINT COMMITTEE
OF
CENTRAL POLLUTION CONTROL BOARD (CPCB), DELHI
DISTRICT ADMINISTRATION, PANIPAT
&
HARYANA STATE POLLUTION CONTROL BOARD (HSPCB),
REGIONAL OFFICE, PANIPAT




5

vt or /s aryan3unics hUnit o labus St Limited)

a, District-Panipat, Haryana” in compliance to

Hoa'ble NGT ovder dated O1.03.3024 in the yo atter of Ramesh Kumar Vs Haryana
Organic (A Unit of Globus Spirits Limited) [0.A No. 12/2023]

INTRODUCTION:

Ho'ble NGT (PB) Order dated 01.02:2024 in Original Application No. 111/2029, Ramesh
iar Vs Haryana Organic (A unit of Globus Spirits Limited) wherein Hon'ble
directed the fohlowin;

4. ..."We also deem it to proper to constitute a joint Committee
mprising of representative of the Member Secretary, CPCB, Member
Secretary, HSACE and. Devrice Magitrate

trict Panipat.
Committee will visit the spot, ascertain factual position and submit the

action taken report before the Tribunal by e-mail at judicial-ngtiigov.in
preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF. District Magistrate, Panipat will act as a
nodal agency”.

‘The matter is related to discharging of the pollutants el Cpaed S Sncas
ond gases, which is destroying and adversely effecting crop of complainant by M/s
Haryana Organic, Unit of lmlmd[whlchlsa i

Road Semaikha 133101, Drsuier Panipat Hary:

In compliance of Hon'ble NGT order dated 01.02.2024, the joint inspection of M/s
Haryana, Orgaics (A Unit of Globus Spirits Limited) 4 Kin Chlkana Road, Samalkha,
Disirict-Panipat, Haryana was carri ntteam comprising ofrepresentaiveof
the Member Secretary, CPCB, Member Secretary, HSPCB and District Magistrate, Panipat
on 14.03.2024 and aleo visited surrounding area outside the industry pramises.

During the ot team visit, the Distilry Uit Le. M/s Haryana Organics (Grain based
distillery plant) was found operational. The Unit has consolidated Consent to Ope:
[CTO) having valdity up to 30,09.2027 for Grain based distillery and for Borling piant.

The salient feature, obscrvations and recommendations of the joint Committec based on
the inspection of the said Unit on 14.03.2024 are given below:

INSPECTION OF M/s HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LIMITED)
4 KM CHULKANA ROAD, SAMALKHA, DISTRICT-PANIPAT, HARYANA.

c loint team carried out inspection of the Units on 14.03.2024 wrt Eiluent
i3 i bolid weste msnigusient A GrouckbtSies. suRthy anci othes Tog iR
permission such as Consents to Operate/ Consolidated Consent & Autharization (CCA)
under Water & Air Act and No Objection Certificates (NOC) for ground water withdrawal.

The joint team collected relevant documents such as copy of CTO/CCA under Air Act,
Water Actand Authorization under Hazardous and other Waste Rules issued by HSPCB,
NOC lamud by Haryana Water Resources (Conservation, Regalation & Management)
Authonity, Copics. of loghooks for whole stllage/spent. generation, alcohol
production, freshwater consumption etc.
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A General Information 1

Name of the Unit and Addrcss |M/s Haryana Organics (A Unit of Globus Spirits |
Limited) 4 Km Chulkena Road, Samaikha,

Dl i, Frane 221 "|
- [Narme of e Proprictor/ ingh, VP Worl |
M eomesotpessan. T Desghation | &Ml - hosesmalkha antomsgroupin |
| Contact No.
3 Vear of Commissioning. 554 |
i Sector | Distillery (Grain based) =
5. Production capacity TI0KID
6« Products Rectined_Spirit (RS)/ Exira Neatral Alcohol
(ENA) / Ethanol |
“Goreeied Froducton | 10KLD
|_Capac AT
el esiistion 104 KLD (As per daia provided by Unit for Jan
12.03.2024)
7 Raw matcrials used Grains %
 Wator Pollution and its Control
5. Water Supply Source ‘Bore wells (04 moJ (onc bore well ot in operation
| at time of inspection). |
Water Consumption (KLD) | 478.15 KLD [Avg. of Jan -March{upto13.03.2024)|
| (Flow meter installed at Yes. |
borewel)
Loghook maintain Expired on 18.06.2022. Renewal application filed
COWA/HRWA Pormission | by the Unit on 19.06.2022.
obtained

G Waste Water Generation (KLD)
a. Industrial

Spent wash (1o MEE) - 754 KLD (as per Unit)
Spent Leese - 180 KLD (1o process/liguciaction)

o e weshkig SISKLDE: |
b Domes 15 KD |

| 3
‘ 0, Details of ETP msialled o s g U b 8

| ecanter  (centrifuge m), Effect
| S amovator (MES) and Drver for oS producion

For other process. :ll\uem Unit hns mslullcd cpy

mprises  of
comection tank->Pr
| k3 Ansecibld
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TT]Mode of disposal of treated
‘ effluent

25
Conaiedicd spent-wash afler MEE is dricd in |
Dryer for DDGS (Dried Distillers Grain Solids)
n whereas other effluent including MEE
is treated in and treated |
e el in ol Towe ke upaswel |
in process as rej e U

T{Siatun of Conaent wnder e
| Water Act- 19’

Valid o 6 30.08.3037

ll

T3/Details of SEE [Mulnple Effe

Evaporator) plant

fiype: Falling & Foroedcireulaion
o of effect

i reea raies €17 e

‘ondensate generation: 538 m’

m?/hr
oncentrae thick sope] generaton: 79/ be

T4Dryer Details (for DDGS|
1

lproduction)

Operation hours - 24 hr in a day
Ma. Days of continuous  operation:350 days
Shutdown period:
Thick slope feed rate. App 3.29 m3/hr
‘Wet cake feed rate - 5.71 m3/hr

DDGS generation - 2.75 M

hr (66TPD)
with _connectivity

18 Status of Consent under the
1A Act- 1981

o o o niine flow-meter o CPeB
asuring device elicd Tor fnaticd ot New Plant & O1d Plan. |
Spent
Air pollution and its Gontrol 1
6. Sources of Ar Pollution T Boiler 25 TPH |
o 2. Boiler - 10 TPH
7/Type of Fuel used with | Details GoilerT Boler 2 ]
| consumption Fuel used | Rice Husk | Rice husk etc. |
Stack details with APCS Fuel 115 MT/day | 80 MT/day |
Stack height & | #4.2 mi. aeTm |
dia
'APCD attached | ESP Bag fiter

Valid up t0 30.09.2027 (Annexure-1)

19, Details of online emission
‘monitoring system available

[
‘ ‘ & conneetivity

M (particulate matter) online emission morstoring|
ystem nsta

M online reading was 31.34 mg/Nm3 (25TPH) &
5.36 mg/Nm3 (10 TPH)

D: Waste Management

[ 20]T Type of Waste Generated

o ek (Polnsh bSOy 1
d ol

oo o /omtiner Bant to foosl reapaer
Fermeotation:shadge: Used In Deyer sechion for
Imaking

jTlFLumy of Storage/ Disposal

72| Disposal of waste

[Boiler Ash- the Unit has Agreement for sh Dispos
fuith Bhanwala Cooperative L/C Society Lid
Bonioat and same

Details orw«mm o r:(ydzr /s |
Umvcrnl Hydrolubes, Karnal, Hary
stk o b

23]Status of Grant of
| ifany.

Vald upio 30.09.3027
(copy enclosed 2)
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9

Observations o joint inspecting team3 O

The Unit iscngaged in the production of Extra Neutral Alcohal (ENA) / Ethanol

it consented capacity of 140 KLD (70 KLD aid plant + 70 KLD new pland) usng
raw material. During inspection, the Unit was found opmu

SPC has issued Consent to Operate under the Water Preven B Control of

Pollation) Act 1574 and under she i (revention & Conerol of Palluon) Ach

51 which s valid up 1o 30.05.2027 and capy.of the same a. annextd ai

exure-1
The Authorization under the “Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016” is valid upto 30.09.2027 and copy of the
same is annexed s Annexure-2

‘The Unit has not installed environmental data display board at the cntrance of the
main gate.

Water Consumption

The Uit is meeting its reshwater demand through four (04 nos. of bore
Blectromagneti flowsaeter s icatalld at all the bore lerhm]

logbook. As per logboolk records, average groundwater e wsties it e wel

The Unlt NOC for the groundvater abstraction s expred on 18,06.2022 and Unit

has npphed for NOC (Annexue3) from Haryana Water Resources (Conservation,
Authority for gr

Effluent Management

The Unit has installed plant of 70 K

of 140 KLD) along with 02 nos of separate MEE pnt. Do Imepersion o MEE
was found operationa, Saraples were collcte from MEE feed, MEE concenirate
and MEE c During the visit, the flow meter reading of MEE inlet showed
e Plaiy e e . 0,95 o3y r lotalzr reacimg. 645225693.17 m3) and MEE
Concentrate showed flow rate  1423.4 1/ (otalzet reading 7167546 )

The raw-spent wash gencrated is sent to Decanters (centrifuge system) for
separation of solids and thin slope. The thin slope is fed to MEE for further
treatment

is of raw spent-wash, MEE concentrate (slope) and.

Raw Spent|  MEE MEE Concentrate |
wash |
0 380 3
5
- 152430
BOL 148

ATl alie e n ma/ excep pil
I the alysis repe

{ CPCE is annexed at (refer Annexure-4)

The concentrated spent-wash/thick slope is fed to Dryer section where Distillers
Dried Grain Solid(DDGS) /Animal Feed Supplement Dried (AFSD) is produced &
the same is used as animal feed/poultry feed.
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The Unit has provided the invoices regarding sale of AFS (Animal Feed supplement)
to different customers for the month of Jan 2024 to March 2024, The copy of the
invoices provided is attached as Annexure-

[
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|

Condensate Polishing Unit (CPU)

The Unit has installed Condensate Polishing Unit (CPU) for treatment of other
efluent such as condensate o

digestor>Aeration tank S Birdaary diiihe » Soi g e My il
settler>CWT= PSF > Activated Carbon Filter FWT > Softener->Reuse in process.
As per logbook, the Unit is recycling 569 KLD of CPU treaed water within the
rocsss/cooling tower make up

ngthe visi at CPU, oaming ws observed in the Equalizaion, aertion sk &
Secondary Clarifier indicating improper operati ondensate _polishing
ireatmem sysiem. The final tresied efhuent atertertary e
final collection tank. The effluent (final outlet) sample were collected from the final
treated effluent collection tank.

‘0.1~ Foam formation in| Pic no.2- Foam form:
5 Tank Tank

‘ AMESH KUMAR V5 HARYANA ORGANIC (0.4 N, 1t of 2028) Pagels




14 Thefint eam collected it sampie QD CPU I, Aeration Tank, CPU Outict
o aoeHain the periormance of CPU. Analysis result s presented belo

Table-2: Analysis result of effluent (at various location) at CFU.
| Pan i Outlet of  |Final treated|
Tank Secondary | effluent of
(Sample tube settler cpPU
(Code-CPSC)
6.7
BDL

Il values are in mg/{ except pH
'he Lab analysis report of CPC!

15. It is evident from the lab analysis report that operation of the C!
Analysis result of sample collected from the outlet of CPU shows T, Cob 458
g /1, BOD - 160 mg/l TSS-94 g/l and Total Dissolved Solid - 1332 mg/| & which
indicats that the raied water of CPU 1o nt suitable 1o b used i cooing ower
sakeup due to high BOD-160, COD-458 and TDS - 1332 me/1
During inspection, sample were callected from eration tack. MLSS and MLVSS
value s obscrved as 1042 mg/1 and 921 mg/1 respectively. The MLSS and MLSS
valie i low i the Aeration tank
The Unit has installed Sewage Treatment Plant (STP) with capacity 20 KLD for
treatment of sewage. STP comprises of Collection tanlk, MBBR, Tube Settlr, ACF,
MGF, Sludge Drying Bed. During inspection, STP was in operation, however the
e hon-operational. Treated sewage from STP is used for
A et orpove maiae the mdvstrial campus. During the visit, the
feriary teatment system was not operatonal and th eflunt afe reatment fo
lication. The feed pipeline t tertiary
treatment system was broken. Samples were wnmm {rom it A inal ischarge
point of STP. Analysis result is presented belo

.5
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q
e STP i o Ranctoning property 39 T ]

[iete Al alies are . 7T excopt i

Discharge Standards as per Hon'be NGT order daied 3004 2019 in the mater of Original
\ipplicaton No- 1069/ 2018 Niin Shankar Deshpande Vs Union of india & Os.
Annexure-3)

1t s evident from the lab analyis result that BOD: COD & TP (Tatal Phosphorous)
value is higher outlet than the prescribed standard indicating STP n
Complying with the pr:scrlh:d discharge standard.

Continios Emiasion Moniring System (OCEME at bl buler st
the visit online PM reading of 25TPH boiler showed 32 mg/Nm3 and e mg/Nm3
10 TP bt T OGNS connestad wich CPCB Sarve

19. The Unithas instaled ESP as pollution Control Device in s 25 TPH bailer and has
ot b b 10 TP o

n monitoring of the boies was conducted by the HSPCB team at the

Vack b the e visit and suspended pariculate mater values found us 48.3
mg/Nm3 (25 TPH) and 77.0 mg/Nm3 (10 TPH) against the prescribed standard of
500 vy Mo T 1 analyats ropirt I atached sa Anceare .

21. The Unit has given work order on 01.04.2023 for Ash removal from the boiler
M/s The Bhanwala Co-operative L/ C Society L, Sonipat and work s
is valid upto 31.03.2024 and copy of the work order is. nuached

18, The Unit has 02 nos. of bollr of 25TPH & 10 TPH capacity & also instlled Online
iing

22, The Unit should provide adequatc measure 5o as 1o avoid any Mgte :mmsmn
dust emision to !he carby areas/land. The conveyor bt requires to be cove
(hood acioscd o an. 1o, reduce the Mgl cosstion during e

transportatian of boler el /rice sk,

23. The Unit should provide proper hnuuk:epmg at the boiler section as metal scraps
and solid waste were found lyin

24, The Unit has not maintaincd the ogbook records of the Hazardous waste generated
and disposed by the industry as per the Hazardous & Other Waste Rules, 2016.

‘The Unit provided the Manifest dated 30.06.2023 for used oil /waste oil disposal by

M/s Universal Hydrolubes Village-Darar, Karnal for Hazardous and other Waste.

The Unit should not store hazardous waste for period not exceeding 90 days.

Groundwater monitoring

26. Groundwater samples were collected by the joint team from four bore wells (one
outside the Unit). Lab analysis result is presented below:

Tublet: arons

[ Paramet| Borewell-

=m0 e
ISamy

(Sample
code-BS-1]

o 75
["Colour | BDL.
[os 1060
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Total 484 488 4U 503 200 600
Hardnes
sm)
Toul ET o I oo i
| Attinis
T T ) T E——
[ Chioride] 205 215 151 16t 350 1000
a
Fioorde| 035 et 5% a7 o s
Py
w0 £ T 3% 00
538 503 356 55 5 o
relaxation
Crm 30 BDI. 9.0 16 1 & &
547 52 603 |

Au s are i mg/Teseept i conducTo &
s et repor of CHC o anmssad ot el Annesure-4)

it is evident from the above analysis report that all the parameiers from above

ndwater
potential thrcat o groundwatcr and Recd rgent atiention tows

Grain bchind the Uni) and stoppage of any idustrial efluent duchnrgt e the
drain.

Monitoring of Drain

[ e otgegied e i e pasming beind the Units boundary wall (along the
boundary wall of the distillery Unit). During the visit, the joint team collected water
Sl T the Drain behiad the boundary wallof the industy at ) upstroam of
the Unit and (i) downstream of the Unit. The Drain at the downstream was found t©

¢ covered with sludge, however at the upstream the sludge formation/deposition was

face.
e 3. Drai [owde e | P Dram owtid the
Unit premises) covered | Unit premises) cov

e with sludge

‘The lab analysis result of the Drain is given below:
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‘Table-5: Analysis results of water llected from Drain
Parameters ‘Drain sample location
Drain _(Up-stream Drain (down-stream of the
of the Unit) Unit)
(Sample code-USD] | (sample code-DSD)
78 7.0
Colour 30 24
Total Suspended. 239 4730
Solid
DS 1180 780
Sulphate as 157 64
120 0
670 13.0
Potassium as 37 3
el i

cob

BOD I
(Al values are in mg/1 except pH & color
e Lab analysis report is annexed at (refer

the Unit) has high
COD i BOD evel an 9365 my | and 4550 ‘me/1 respectively. There was no other
source of such high BOD and COD concentration in between the upstream and
downstream location of the drain. The higher BOD and COD along with high
concentration of TDS revealed that the Unit discharges its industrial effluent
[un!r:med /partially treated) in to the drain and appropriate action shall be taken
B in this regard. The Unit should de-sludge and clean the entire drain
-4 disposc of the siudge in a scientific manner. However, no discharge from the
Unit was found into drain during the time of inspection.

Visit of Agriculture field outside the Unit premise

The jlnt team viitd the sgricultural feld of the complainant located behind the
Unit premise. The complainant informed that the ash coming from the boiler of
induserial Unit i falling on the <rop of his land and damaging the crop. It was
observed that the ash has been deposied on the leaf of the crop grown by the
complainant. The growth of th erop was o to be low as compared with the
D having o ly-sah deposition. The complainant informed that his 2.3 Acte land

|s : affcced with the  ash coming from the industry. It is found that the crop grow
d the Units boiler
Tn close to e crop ekt an e s cepostion will ereapaaly e the yicd and
geain/crop production. No spillage rom the drain during the time of inspection was

and ssary 1d

1o the affected land owner by the Uit

RAMESH KUMAR VS HARYANA ORGANEE (0 A No. 1 of 2026) Page (9
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Ficno S Fly aah depositon on [ Fic no Crop with no fly-ash
(low growth) | Gepesiion fupstantielgrowth) |

3.0 CONCLUSION

> The Unit has valid consent to operate (CTO) under Water and Air Act and
Authorization under Hazardous and other Waste Rules
» The Unis was operational during the visit. The whole stilage/ spent-wash is
treated through Decanter, MEE and thereafter ried . the Dryer for
producing DDGS.
> The Unic has ghen work andes an 01,04.2023 for Ash removal from the boiler
o /o The Bhanvala Co-operatve L/C Soicty L, Sonipat and work
ordercontract Is valid upto 3
> The CPU Gnstalled for the rntment of MEE condensate, cooling tower blow
down, DM wasic) was not being operated properly and quality of CPU treated
eMuent is not suitable for recycling an ing in cooling tower makeup
water. The Unit needs to take e measures in CPU plant for its
the cooling itmay T chig’
micrabial growth, fouling. stcin n the cooling to
> The Unit has installed However, he. leptiary treatment was ot
operational and partial Semed effuemt (50D 104 mg]1, COD - 277 g/ and
TDS-2644 mg/l was being discharge on the land. The STP treated effluent is
non- wmp\y\ng with the pmscrnxd standard for gardening purposc.
> and outside the found meeting
e S e, Siawever the bore well ocated outsde the Unit Jocated at
Sh. Ramesh Kumar land)near 0 the drin was having COD value of 16 mg/1
B

e e Uit and
effluent discharge into the drain.

> During the visit, it was observed that the drain behind the distillery Unit was
fully covered with the sludge up to 2-3 km downstream. The Unit requires to

downstream of the Drain compared t pstream drain reveals that the
it reemiently discharges s untreated | partially treaed efluent into
the Drain.

During the visit, it was observed that the ash is deposited on the leaf of the
crop grown by the complainant. The growth of the crop was observed to be
less as compared with the crop having no fly-ash deposition. It is observed
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that the crop growth of the comBhaBant has been afected with the fiy-ash
deposition and the same will eventually reduce the yield and grain/crop
production.

4.0 RECOMMENDATIONS OF THE COMMITTEE

Based on dbservations made in precsding paras of this report the following
recommendations a

()

Effluent Management

() The Unit should properly operate & maintain the aeration tank and clarifier
(secondary) of CPU and accordingly rectify the problem at the earliest.

(i) The Unit should properly operate & maintain the CPU nhance the
pert ce of CPU so as to meet the

recycle of the treated effluent with in the process/cooling tower make up

() The Unit should properl operate and maintain the STP and optimize the
rmance of its STP s0 as (o meet the prescribed s
() The Unit should provide Environmental Data display 'hoard ai the cntrance
of the Gate and regularly update
() The Unit should iake approprire steps in cleaning and de-shudging of the
Drain (flowing adjacent to the Unit) and should provide the action taken

o PCB.

(vi) The Unit should not discharge their effluent into the drain and strictly follow
the consent condition of the HSPCB.

(vil) The presence of hi entration of COD, BOD, TSS & TDS in the
dowmstream

Unit intermittntly discharges s untreated /partally treated effuent into
in. Therefore, SPCB should ensure strict periodical surveillance of
e mduslry/dmm el eneure o industrial wastewater discharge into the
drain.
(viii) The Unit should maintain proper logbooks regarding raw spent-wash /thin
slope generation, Fermenter sludge generation, Boiler ash generation and
disposal.

(8] Air Pollution and Control

() The Unit should ensure regular water sprinkling and also take othe
Fler to minimice the dust fash

fe
for vmssion menitoring 8 por CPCB Emission Regulations it

(i) The Unit should provide proper housckeeping at the boiler secti

{iv) The conveyor belt at the boiler should be covered (hood cover) or enclosed
50 as to control the fugitive emission during the transportation of fucl /ric
husk. The Unit should provide adequate measure so as to avoid any fugitive
St eiseion b woarty arcealand.

() The Unit should pay the compensation to the afe \d owner, which
Ty be assesaed by tne HSPCH in conmultation with agnc\l!lum department
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(@ Wasts Management 44

) The Uit should maintain oropet Logbook record of Hazardous and other
\vaste generated and disposed by the industry as per (e Hazardous &

o
) The Unit should nos store Hazardous waste for period not exceeding 90
days.

|nsEcnun Team

O/ ﬁ/ W/
. g[S SO
2 ona| R e apcs.
M: strate, P‘ﬂ

\ aclennst ‘E' S, e

| |
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Photographs taken during the Joint indleGhon of M/s Haryana Organics (A Unit
o1 Clobus Spirits Limited) 4 Ken Chulkana Road, Samalkha, District-Panipat,
Haryana on 14.03.2024
|

Disellery Unit - | e Vo o s sl R

|
‘ .nt Wash Line
|

Pic. Noo: v.p, tached to the fitera y-mm 10- Drain (downstrearm of the.
s

Jcen in STE i) covered with siu
1 i

| I . M Sl ¢
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46 ANNEXURE-1

=
= HARYANA STATE POLLUTION CONTROL

OARD
$CO-55, e uDA, ‘Panipat Ph. 0180-2672037

usree S 2s,
‘Email:- htpchmpr@gmn lcom
mail: hspeb@hry.nie.in

No. HSPCB/Cansend  313106S23PITCTOIYOT Dated:20/0972023
To.

Mis HARYANA ORGANICS A Unit of Globus S LiJ

4 KM, Chulkana Road, Samlkha, Panipat
Subject: G NICS
L. =

Pl i appliction no, 39884947 secived on dated 2023-08°240

i M

¥
HAR‘IANA CORGANICS A Uit of Globus Spirits Lid
following specification/Terms and condiions.

]g Pn 55

0_
5. Fuecal r‘.u‘m.m mnmmmmv
MPN/10




Ran Datcin Detals
DISCARDED GRAIN, | 296 Metric’ Toanes/Day
NG ARANAZ

Regional Officer, Panipat
~Haryana State Polluton Control Board.
Terms and conditions

d within fectory end

%
ANl hose pipelines values, ol
State Boord should be me strctly.

levels,if specified by
2 Jy with and camy by the Board
B eomacntardera ll subscauent fms without negligence of i s pat. The

i as per provision of the

applicentcompany shallbe lible fo such lgal action against
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i case of violati Issuedat

lawia
of he terms énd conditions of s consent order.
Jicat

3
of expiry of this consent,

y It
n\m\gwulh the consent application.
5.1 due

of the condi trol
cauipmens i i whole i a) i Board sl after giving the lppllunl an Wnum-y
of being heard vary all or such
with the conditions so varied.
6. The industry shall

from the: 1 equipment etc. which are

likely to cause environment pollution.
7. The industry shell comply noise pollution (Regulation and control) Rules, 2000.
8.The be issued by the

MOl:HCPLL)/HbPLB from time to time.

cusure that
EPA Standard
foe dischs
10. The i '
any chang in the raw materil in plwm.mbdenfhﬂ\mew/dluhulge of efflucn. In case of
tag 0 submit fresh
e, if found du,
account and that shell be paid
o the L

tity, quality of the effluent, catment facilities etc.
it jal of the Board shall i the
industry don wi The consentto
opeate is subject 0 review n,m Board atany time,
12, Permissible limits i the consent
exbod theconcapation iRt m:mmm by the Board.
13, The industry shall pay
later on.
14, 1fthe industry : the

consent to operate so granted shall automatically lzpse.

151 y
permission before restart of the unit.
ply allthe Directions/

the Board,
Specific Conditions :

1. The unit shall kesp all the pa

the Norms and Rules es prescrided in the Acts. 2. That the unit will comply with al the
provisions of Hazardous Waste Rules and maintain agreement with Authorized recycler of the
Board for scientific disposal of Hazardous Waste. 3. That unit wil use only biomass ful as per
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direction of CAQM. 4. Tha the Unil will run APCM Tegularly nd maintainca 10g books

propey. 5. That the unit willprovide inter locking arrangement of DG sef with APCM end
G.set to ensure reg. i

devices. 6. That the unit

prior permission from the board. 7. That the unit will not add any sir polluting process/
machinery and also not add any process which increascs the water pollution load. 8. That the.
it wilollow the direton e from HSPCB, CPCB, NOT and CAQM. 9. That the unit
will deposit feo a5 per schedy 0. The unit will run and
its MEE and APCM regulaly & cifctively and w.u mu .u the parameters within limit, it
will dispose off
NOC from HWRA for extraction of ground water. 12. Unit will Hand over the waste oil of the
D.G set only to the authorized recycler and willtimely renenw their agreement. 13. That the
in case of violation of

land If the unit fails in complying of sbove said conditions. 14, That this CTO is issued in

f 1

suppression

15, ill submit CTO cach
year,

Regional Oficer, Panipat
Haryana State Pollusion Control Board.



e ANNEXURE-2 o

Dote: 20102023

= Haryana State Pollution Control Board
ween 5C0-55, Se25, x-mm Panipat Ph 0180-2672037 Emal
pebropr@gmail.com

TWM/PIT/2023/6990998 DT: 201102023

Ms HARYANA ORGANICS A Uit of Globus Spirits L
4 KM, Chulkena Road, Samalkha, Panipat
Panipat i

Qv G horization under d \d Other 1 &
Movement) Rules, 2016

1. Reforence of applcation:6990998 ated: 20102023 .
ar Roy:of HAI it fM Lsd is hereby granted an
auhorzation (nygnznno collecton, sorsge, aasportaton o he ‘promiscs situated at 4 KM,
A

1 i boustine
maseybeds o s Tricas i
| i sysems o other epplications,
fedipentoi

.-.;A-,,N»,‘Fm i TR o

3 2 . Ty

Regional Officer Panipat
For Haryana State Pollution Control Board

Conditions of Authorization

1, The sathorsedpercn Loal comply with the provisions of the Environment (Protection) A 1986,
e rules &
2 m lu\honunnn or s reneval shall b produced for nspection at the request of an officer
A arised by the State Pollution Contro
5. The person authorised shall not rent, lend, s=u Am\xkr or otherwise transport the hazardous and :
e e eies oxcept what is permitted through this authorization



5
8

ol return shll be fled by Junga0hfor

98
Indusiy id: MPITI38255%

51 Dat: 201020
 unauthorised change Is porsénncl aquipmen or working conditions 55 mentioned in the

Ao aion by the person auhorised shel DR ke @ breach of this suthorization.

Foe person suthorised shall implement Emcrgcisy Resporse ‘Procedu

authorization is being gl g sl ite specific possible scenarict such ss spillages.

o ec. and ther possible impacts and e e e mock il in his regard at egele”

interval of time.

The person uthorised shall comply with the PIOVIS R outlingd in the Central Pollution Controy

e e dines on “Implementing Lisbiliies (o1 ions il Damages dus to Handling an¢

B E'of Huzardous Waste and Penalty”

‘An application for the renewal of n euthorizaton il be made ss lsid down under these Rules-

“any oher conditons for comliance g8 pet (he guidelines issued by the Ministy of Environment,

0y o Climate Changes or Centrl Polluion ‘Control Board from i

neporiod ansuring 31 st March of e Yt

o A
. egonal Officer Paupat
For Haryana:State Pollution Control Board
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Government of Haryana
oter Resosrcs Au
pplatonsfor ke ofPermison toExtrac Ground Water
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ReportNo- 1416 Dated 18.032024
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- ANNEXU RE-6

Al .- % {/,Wf,zy sy

MARYANA ORGANICS

x v or aroBUs SRS L)

T G ROND, SAMALKTIA.

FANIPAT, 1IARYANA

01/04/2023

REFHO/SMK/ /20224 oaTED: 0L/

o
THE BHAWALA CO-OPRATIVE 1/C SOCIETY LTD.

1024130, MALVIYA NAGAR, SONIPAT,

HARYARA 131001

AN NO.s ANIATO306Q
Subject: Mork ordar for Ash Ramovs! from 25 & 17 TPH Baller
D sir

Wit reference 10 you Quotation and subscant negotitions, we e pleased to awaril you  work et

1. seope of Work:

A Ao R (rm 25 17 TPH o on doy Lo day basi wihout any acsumulato 0 1t
premie :

Ployment of sulfiient Dusper with Drver and  Tractor type londer in Unit for Ash Disponel
outside fctory premises

2nute
A 91,00 Per W - Ao Remors o 25 8 17 T3
By o st gt i i o
® e

will be produced by you Payment wil be
ot b e xnpay tewogh Al Fges Gt Ol s

4. Terms & Condition:

1. Aove v raes o inchusive o ll Contractual Costs.

_Contractor will be responaible for Removal of ash on xk-gmlnl aren sol - o
i sl s ey comii o e e, s Ll
s wer b o

Do Trcors e un o uepee of s disposel mst b cmmued
(nm‘vlmd all siaiwtory requireme - bdeaae oo

5 Meimenance ot i bt will b uder

e sue fo A dpoe il e Sovered by Topeuli o moving ot B30

CS) wil e dedueted o e applicable rule of ot
tasive in obove e,




PO s ahwiys in e Au) iy
B T e e
7

“Nave to bt ol necessary leense from

i the foctory premises and
il e done by compay 1
B/ e

16 I caoes contracor leae the ob without completan & the job

17 ol oot o he iy and Uharir o mango o 3 S
I8 T ot e g e e b S
G e e coshio of i oot the manmgemct Wi
ru:r«d e G e emidin e concet i e st bt 1 the notie &
20, et e conteto shall

e rsponai o ny W o et o e rke
T grde i e win e snder,

s s with company. If any
costof he
pidned darmage e e, o om0 acided the cost of e erial o
a

LARATION - | Ny by conieming | e b wndesond ll hetems
velioon o sbove mantined wnd o

Mg o st Ashivh lemes.




